'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF April 2026
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REGISTRATIO
N

il [MS. NEELOFER ABIDA PERVEENICENTRAL 1301, Extension Block, Tis Hazari ISUDESH
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi IKUMAR &
ICOURT)-01 IRECOVERY ICS COMM-339/2025 IKARTIK GARG VS. M/s/KESHAV [YES Contested - e IRECOVERY
IFRANCHISE INDIAKUMAR 10313195031 &
[26.03.2025 [HOLDING PVT. LTD. RIVASTAVA 19999225026 [20.04.2026 390
1301, Extension Block, Tis Hazaril
ICourts, Delhi IDYA SAGAR|
IRECOVERY ICS COMM-1037/2025 IZARAR AHMAD VSSHARMA & [YES Contested - IRECOVERY
[MUNICIPAL IASHUTOSH 8279971561 &
[20.09.2025 ICORPORATION OF DELHIIGUPTA 10891826827 [23.04.2026 215
1301, Extension Block, Tis Hazaril
ICourts, Delhi R.K. GOEL ABHAY|
IRECOVERY ICS COMM-688/2025 13.06.2025 IKUMAR JAIN VSJA.K. TRIVEDI &9871441764 [28.04.2026 1319 [YES IContested  }---—- = |} [RECOVERY
[IMUNICIPAL SYED ADIL &
ICORPORATION OF DELHIHUSAIN 7428660568
01, Extension Block, Tis Hazari| IPetition
ICourts, Delhi [TATA CAPITAL LTD. VSSUNIL IU/sec- off
IRECOVERY IOMP(I) COMM-10/2026 [EXPERIVA EHRAWAT & [YES IContested - larbi 9.
rbitration
IENGINEERING 10212190624 lAct, 1996
[05.01.2026 ISERVICES HARMA & 9928753216(16.04.2026 101 » 199
2 ISH. RAJESH KUMAR GOEL,CENTRAL
[DISTRICT JUDGE (COMMERCIAIL
ICOURT)-02 [VIRENDER KUMAR V: ISUIT FORJ
06 ICS (COMM) ICS (COMM)/47/2025 [13-01-2025 [UNION OF INDIA JAKSHU JAIN 9810300955 [06-04-2026 1448 INA ICONTESTED INA INA RECOVERY
ISANJEEV KUMAR Vg ISUIT FOR|
1306 ICS (COMM) ICS (COMM)/48/2025 [13-01-2025 [UNTON OF INDIA JAKSHU JAIN 9810300955 [06-04-2026 448 INA ICONTESTED INA INA RECOVERY
IDEEPTI PATEL Vs C PRASHMI lsuIT FoR|
06 ICS (COMM) ICS (COMM)/873/2024 12-08-2024 IPATEL FARM SEEDS PVT] 10711039011  [15-04-2026 611 [NA ICONTESTED INA INA
IAGGARWAL [RECOVERY
ILTD AND ANR
ISACHIN SHARMA  VSPRAVEEN ISUIT FOR|
1306 ICS (COMM) ICS (COMM)/1338/2024 04-12-2024 SAGHTR AHMAD IAGGARWAL 19818724612  [17-04-2026 1499 INA ICONTESTED INA INA RECOVERY
ISURYA ROSHNI LTD V:
ICHOLAMANDALAM  MS| ISUIT FORJ
1306 ICS (COMM) ICS (COMM)/386/2025 l07-04-2025 IGCENERAL INSURANCEVINEET JAIN (9958127227 [24-04-2026 382 INA ICONTESTED INA INA RECOVERY
ICOMPANY LTD
I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL
[DISTRICT JUDGE, COMMERCIAL . . |
Y 1303, Extension Block, Tis Hazaril [UNION BANK OF INDIA| | L
[COURT-03 ICourts, Delhi IRECOVERY OF MONEY ICS/COMM/ 1289/2025 4.12.2025 VS SHAHID JALOK KUMAR [18.04.26 135 [YES IDECREE
. . | INARENDER ~ KHURANA
Bo3, Extension Block, Tis Hazarlp oo ypry OF MONEY ICS/COMM/ 1390/2022  |01.06.22 VS M/S RANA POLYCLOT 25U Pht.04.26 420 IVES IDISMISSED
ICourts, Delhi [ IMITED IPUROHIT
03, Extension Block, Tis Hazaril SEEMA RATHORE VS|
lCourts, Delhi IRECOVERY OF MONEY ICS/COMM/ 493/2023 [21.03.23 VUNUS ISAHIB RAJPUT [22.04.26 1128 [YES IDECREE
03, Extension Block, Tis Hazaril
lCourts, Delhi IRECOVERY OF MONEY 835
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03, Extension Block, Tis Hazaril MR H D DAGA VS SH,
goﬁ'm Delbi d RECOVERY OF MONEY ICS/COMM/ 57/2024 l09.01.24 IKAMAL KISHORFANJALI NEHRA]3.04.26 835 IVES IDECREE
? ISHARMA
It |MS ANIL KUMAR SISODIA/CENTRAL 304 RECOVERY TS (COMM)- 119072025 T4.11.2025 DEEPU JINDAL VS. MCD SH. 811161525 07.04.2026 38 DAYS YES CONTESTED NA NA RECOVERY
[DISTRICT JUDGE, COMMERCIAL AT DK UMAR
[COURT-04
304 ARBITRATION OMP (i) (COMM)1376/2026 18.03.2026 AKHIL BHARTIVA SH. SUNIL KUMAR | 8800972470 04.04.2026 7 DAYS NO CONTESTED NA NA ARBITRATION
RRACHNATAMAK KARYA OJHA
SANSTHAN VS. DELHI URBAN (ARBITRATIO
SHELTTER IMPROVEMENT. N PETITION)
304 RECOVERY CS (COMM)-1181/2025 13112025 WIS SUPER CASSETTES SH. KK KHETAN | 9810389109 06.04.2026 144 DAYS YES CONTESTED NA NA RECOVERY
INDUSTRIES PPVT. LTD. VS. M/S
CCN ENTERTAINMENT INDIA PVT.
304 RECOVERY CS (COMM)-1238/2025 24112025 YOGESH VS. MCD SH 9811161525 10.04.2026 137 DAYS YES CONTESTED NA NA RECOVERY
SATYENDRAKUMAR
SINGH
304 RECOVERY CS (COMM)-1118/2025 25102025 RAKESH KUMAR GOEL VS. MCD SH 9811161525 17.04.2026 174 DAYS YES CONTESTED NA NA RECOVERY
SATYENDRAKUMAR
SINGH
304 RECOVERY CS (COMM)-952/2024 03.09.32024 RAM CHARAN BANSAL MS. SIKHA GOEL | 8267634805 18.04.2026 502 DAYS YES CONTESTED NA NA RECOVERY
CONSTRUCTION PVT. LTD. VS.
DELHI JAL BOARD AND ANRS
304 RECOVERY CS (COMM)-65/2025 16.01.2025 WELLVERSED HEALTH PVT. LTD. | SH. KUNAL KHANNA | 9999757185 27.04.2026 766 DAYS YES CONTESTED NA NA RECOVERY
VS. PROTEIN LOVERS AND Ors
304 RECOVERY CS (COMM)-697/2024 05.06.2024 KALPANA GUPTA VS_ SANDEEP | SH.AJAYKUMAR | 9891191156 29.04.2026 693 DAYS YES CONTESTED NA NA RECOVERY
GUND
5 [SH. MANOJ KUMAR DISTRICTICENTRAL 305 EXTENSION BLOCK RECOVERY CS (COMM)-1067/2024 [26.09.2024  SUBHASH CHAND VS. |SH. ANIL 9810134489 (18.04.2026 570 DAYS ES CONTESTED NA NA RECOVERY
WUDGE (COMMERCIAL COURT)-05 [THC DELHI RAHUL KUMAR KUMAR
HAJELA
[305 EXTENSION BLOCK RECOVERY CS (COMM)-516/2024  |06.04.2024  RAJNISH YADAV SH. SATYAJIT 955521546 [25.04.2026 569 DAYS ES CONTESTED NA NA RECOVERY
ITHC DELHI S.MCD KUMAR
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305 EXTENSION BLOCK MISC. APPLICATION MISC. DJ-911/2025 06.12.2025 MUNCIPAL SH. SANJAY 9810395171 [28.04.2026 143 DAYS CONTESTED
[THC DELHI ICORPORATION OF SETHI
DELHI VS. SAHIB
ENTEREPRISES

16 [SH. RAM LAL MEENA, DJ COMM-CENTRAL k10 ICS (COMM)/1120/2025 ICS (COMM)/ [27.10.2025 ISAROJ BALA VS. MCD [SH. 0811161525 [28.04.2026 llo DAYS [YES IContested INA INA [SUIT FOR|
06 TIS HAZRI COURT CENTRAL ISATYENDRA [RECOVERY
[DELHI IKUMAR SINGH IOF MONEY

MISC.
APPLICATION

k10 ICS (COMM)/1098/2025 ICS (COMM)/1098/2025 [15.10.2025 [YOGESH AGGARWAL VSJSH. 0811161525 [29.04.2026 SAME DAY [YES IContested INA INA [SUIT FOR|
MCD ISATYENDRA [RECOVERY
IKUMAR SINGH IOF MONEY

7 ISH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 233/2025 [28.02.2025 M/S UNIQUﬂl_{AJEEV 0891467200 [11.04.2026 l407 INIL INIL INIL INIL [RECOVERY
IDISTRICT JUDGE, COMMERCIAL INTERNATION VS DRJ|CHAUHAN
ICOURT-07 IKAWALDEEP DHAM

02 [cs(comm) [1557/2023 7.12.2023 [M/S RK. GOEL ABHAYA.K.TRIVEDI [0810104312 [18.04.2026 863 INTL. INTL. INTL, INTL [RECOVERY
KR. JAIN VS MCD

1302 ICS(COMM) l494/2025 106.05.2025 IVEK SARDA VSJATIN MANN (9873558888 [28.04.2026 357 INIL INIL INIL INIL [RECOVERY
ISAURABH KHANDELWAL|

ICS(COMM) l495/2025 106.05.2025 IM/S SHREE GRANITES VSJATIN MANN (0873558888 [28.04.2026 357
ISAURABH KHANDELWAL|

8 [SH. RAMESH KUMAR -1 DISTRICTICENTRAL 308 EXTENSION BLOCK THORECOVERY [CS (COMM)/565/2021 li2-02-2021 [APTARA TECHNOLOGIESASHOK POPLI 9811031736 [11-04-2026 [1884 DAYS [Contested/ INTL. INTL.
JUDGE, COMMERCIAL COURT IDELHI PVT LTD Vs JAYPREH IDISMISSED
BROTHERS ~ MEDICAL
PUBLISHERS (P) LTD

1308 EXTENSION BLOCK THQSUIT FOR POSSESSION ANDICS (COMM)/478/2025 3-05-2025 IRai sahib Laxmi narain/H.S.KOHLI 810119661 13-04-2026 1345 DAYS IContested/ DECREE |N!
IDELHI [RECOVERY charitable trust through
trustees and ors Vs MS|
[Hitachi Payment Services|
vt Itd formerly MS Prizm|
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/702/2025 1-07-2025 [RAJAT AND COMPANYMadhav Gawri [8700568976 [01-04-2026 274 DAYS IContested/ INIL INIL 2(1)(C)
[DELHI ICOMMODITIES PRIVATE| IDISMISSED
ILIMITED Vs VEDANT]
I[ENTERPRISES

=

L INTL b

1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1159/2025 l06-11-2025 Delhi Gujrat Road CarrieSUBHASH 10971990798  [24-04-2026 169 DAYS IContested/DECREE [N
IDELHI Vs THE NEW INDIARAGHAV
IASSURANCE CO LTD

=

L INIL 6

=

08 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1233/2025 [22-11-2025 IPANKAJ ARORA VsVIDHYA SAGA§|§279971561 15-04-2026 144 DAYS IContested/DECREE [NIL INIL 16
[DELHI [IMUNICIPAL [SHARMA

ICORPORATION OF DELHI]|

1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/43/2026 14-01-2026 ISHIVANGI AGGARWAL VSSATYENDRA  [9811161525 0-04-2026 106 DAYS IContested/DECREE [N
IDELHI Municipal Corporation offKUMAR SINGH
IDelhi

=

L INIL 16

19 ISH. ANIL ANTIL, DISTRICT JUDGE,[CENTRAL IRECOVERY ICS IM/S NEELANSHMORESHWAR (9818341523 [20-04-2026 2390 ICONTESTED
ICOMMERCIAL COURT-09 COMM)/2450/ [ELECTROTECH SYSTEMS[PRASAD(P),
[2019 IPVT LTD Vs M/S RAMA|
ICONTRACTORS

IRECOVERY ICS [Pawan Bansal Vs Municipalsatyendra kumang811161525  [22-04-2026 1313 ICONTESTED
COMM)/685/2 [Corporation of Delhi lsingh(P),

lo25
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IRECOVERY ICS IKRIPA RAM RAMJI DASSAMISH 10953328394 [25-04-2026 1780 ICONTESTED
COMM)/1702/ Vs EXQUISITETANDON(P),
2021 [ENTERPRISES PRIVATE|
ILIMITED
IRECOVERY ICS [Yogesh Aggarwal Vsfsatyendra kumano811161525  [28-04-2026 350 ICONTESTED
COMM)/520/2 [Municipal Corporation ofsingh(P),
025 IDelhi
RECOVERY Ics [MUKESH KUMAR PROPJAnjali Negi(P), [/011312145 [30-04-2026 576 ICONTESTED
COMM)/1089/ [OF ~ M/S  PRATHAM|
[2024 [TRADING CO Vs DEEPT]|
ISHARMA ETC
IRECOVERY ICS DJ/591/2021[MOHD IQBAL QURESHI@ARSHAD 10818463884, [08-04-2026 1688 ICONTESTED
[MOHD IQBAL Vs MOHDALI(P),
INADEEM QURESHI
ho [SH. AJAY PANDEY, DISTRICTICENTRAL
JUDGE, COMMERCIAL COURT IBALCORP LIMITED VS. Dev Ashish|
1307 Civil ICS (COMM)/100/2022 7/01/22 M/S B.H MARKETINGM. h 10899662697 [11/04/26 1555 ICONTESTED 11/04/26
ishra
[PVT. LTD.
IM/S LEKHA
IADVERTISING AND|
1307 Civil ICS (COMM)/1015/2023 12/07/23 IMARKETING PVT. LTD.Shubham Kansaljg999449265 [17/04/26 1010 ICONTESTED 17/04/26
VS M/S KONASTH]
IAPPARELS

ISri Selvi Indane Gas Agenc;
1307 [Civil IOMP/(COMM)/13/2025 l08/04/25 fand Ors.  Vs. GodrejM.P Srivignesh (0643716457 |08/04/26 365 ICONTESTED
[Finance Limited

Biswajit Pramanik  Vs.
07 Civil [OMP/(COMM)/54/2024 11/07/24 ICapri Global Capital
[Limited

IAjay Singh|

Rathore 10810865440 [06/04/26 634 ICONTESTED

Nine Projects Pvt. Ltd. Vs.
07 Civil IOMP/(COMM)/86/2024  [25/09/24 |Alpha Pacific Systems Pvt|Vivek Kumar (7838043334 [20/04/26 572 ICONTESTED
ILtd.

i1 [SH. MUKESH KUMAR, DISTRICTICENTRAL [COURT ROOM 309 [Sameer Sidhar 0444446565
['UDGE, COMMERCIAL COURT lcs (comm) i Settled in Mediation| L Recovery  off
b Centre Money
IKUNAL MITTAL \E|

ICS (COMM)/775/2025 j08-07-2025 IMANIK KUMAR MONDAL 29-04-2026 295

ICOURT ROOM 309

[Recovery  off

ICS (COMM) IM/s JAIPUR READY MIX] - IContested = F Money

[COMPANY Vs MUNICIPAL
>S (COMM)/936/2025 19-08-2025 “ORPORATION OF DELHIIA K Trivedi 10871441764 [29-04-2026 253

h2 [SH. LAL SINGH, DISTRICT JUDGE,CENTRAL
[COMMERCIAL COURT
IMS ARIHANT KNITTERS
Vs M/S COLORS|
o1 ICS (COMM), 17/2026 l07-01-2026 ICLOTHING 06-04-2026

IDAGA FASHION CENTRE
o1 ICS (COMM) 1300/2025 l08-12-2025 [Vs DEVI ENTERPRISE l08-04-2026

IM/S SHAKTI TRADING C!
s M/S JES AND BEN|
ko1 ICS (COMM), 1634/2022 2-07-2022 IGROUPO PRIVATE LTD. 16-04-2026

JAmit Khanna Prop of M/
Saarthak Trading Co Vi
|Akash Proprietor of M/
ko1 ICS (COMM), 1306/2025 10-12-2025 [Fashion Love Shirts 16-04-2026
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WASVINDER KAUR Vs
Municipal Corporation of]
o1 ICS (COMM) 42/2026 14-01-2026 IDelhi 21-04-2026
[[TS AUTHORISED|
IREPRESENTATIVE
IKARSAN CHAUDHARY Vs
ILIVPOWER TECH|
o1 ICS (COMM), 151/2026 l03-02-2026 INTERNATIONAL LLP 24-04-2026
[VEDIC COLLEGE TRUST|
IAND MANAGEMENT|
ISOCIETY AND ANR V:
IDAV LEELAVACHAN|
Ko1 ICS (COMM) 1215/2025 18-11-2025 IPUBLIC SCHOOL 27-04-2026

JANIL KUMAR GUPTA V:

[MUNICIPAL
Ko1 ICS (COMM), 22/2025 14-05-2025 ICORPORATION OF DELHI] 0-04-2026
13 |SH. RAKESH PANDIT, DISTRICTICENTRAL s M/§
JUDGE, COMMERCIAL COURT [KEMICIDES
ICROP
[PROTECTION
o2 ICIVIL CASE ICS (COMM)/971/2023 IPVT LTD 01-07-2023 20-04-2026 IContested IDECREE 1024
ICorporation Litd|
s Remso
[Prime
Technologies Pvi
ko2 ICIVIL CASE ICS (COMM)/183/2024 ILtd l02-02-2024 07-04-2026 IContested IDECREE 795
[METALS AND|
ISTEEL
[LIMITED V
[RAHUL
ko2 ICIVIL CASE ICS (COMM)/786/2024 ISHARMA 22-07-2024 27-04-2026 IContested IDECREE 644

[Engineers And)
(Consultants  V:

Municipal
ICorporation  Off
Ko2 ICIVIL CASE ICS (COMM)/839/2024 IDelhi 02-08-2024 9-04-2026 IContested IDECREE 615
IMUKESH GOEL|
s MUNICIPAL
ICORPORATION
o2 ICIVIL CASE ICS (COMM)/980/2024 IOF DELHI 09-09-2024 [11-04-2026 IContested IDECREE 9
[INDIA PVT LTD|
s PREMIER|
[PAINTS  AND|
ICOLOUR
o2 ICIVIL CASE ICS (COMM)/1201/2024 INDUSTRIES [28-10-2024 27-04-2026 IContested IDECREE 46
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
5 |[MS. PREETI AGARWAL GUPTA,WEST
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02 AT ENTERPRISES VS [22-11-2025 INIL NIL
ICHANDAN AND|
I(CS COMM) 86/2024 0-01-2024 ICHANDAN IDhruv Dwivedi [0999653945 292 DAYS es ICONTESTED
28-11-2025 INIL INIL
IVEK CHANDELA VS
(CS COMM) 11/2023 [08-07-2023 IANKIT JAIN l469 DAYS es ICONTESTED
16 [SH. RAGHUBIR SINGH, DISTRICTIWEST Ics (comm) [CS (COMM)/622/2025 4/07/25 ZIRCON EXPORTS PVISHREYDADHE [/503710142 [04/04/26 254 INA IDECREE INil INil
WUDGE (COMMERCIAL COURT)-03 ILTD Vs GANNON[ECH
IDUNKERLEY AND CQ|
ILTD
ICS (COMM) ICS (COMM)/794/2023 [26/10/23 INEELKANTH RAJEEV KRi9873921590 [08/04/26 895 INA IDECREE INil INil
[ENTERPRISES PVT LTDJHA
s VISHAL GUPTA




COURT
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ADVOCATE DATE
MOBILE
NUMBER
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lcS (coMM)

ICS (COMM)/339/2023

15/04/23

IMR. CHAMAN LA
ISINGHAL Vs MR. NAVEE!
IKUMAR

KSHAY
HRIVASTAV

10810844052

10/04/26

1091

MEDIATION  SETTLED)
TOOK PLACE

DECREE  EXECUTI

ON

OF

[cs (comm)

ICS (COMM)/286/2024

R7/03/24

IBENNETT COLEMAN AN
ICO LTD Vs ANISHA JAIN

HAILENDER
INGH

(0810116732

11/04/26

745

INA IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/244/2024

14/03/24

IM/S SARAS KNIT INDIA|
Vs M/S CHARAN|
IPAADUKA INDUSTIRES|
IPVT LTD

IRINKY

8130707356

16/04/26

763

INA IDECREE

INil

INil

[CS (COMM)

ICS (COMM)/40/2023

l06/01/23

IDAGA TRADING;
ICOMAPNY  PRIVATE
ILIMITED Vs YFC
IPROJECTS PVT LTD

ISANJAY KR |
IMISHRA

10818336108

18/04/26

1198

INA IDECREE

INil

INil

[CS (COMM)

ICS (COMM)/605/2024

19/07/24

INITIN TEKRIWAL HUF V
'ORLD FOOD|
INETWORKS LLP

ISANJEEV KR.

lo811113374

22/04/26

642

INA IDECREE

ICS (COMM)

ICS (COMM)/670/2024

03/08/24

ISTATE BANK OF INDIA V:
ISANGEETA

JASHOK KR
IBEHAL

10810019614

[25/04/26

630

INA IDECREE

7

ISH. SANJEEV AGGARWAL,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/365/2022

ICS (COMM)/365/2022

[20-05-2022

JAWL  AGRI
ILIMITED Vs
IBANK AND ANR

BUSINESS|
CANARA|

15-04-2026

IDECREE

ICS (COMM)/996/2022

ICS (COMM)/996/2022

[22-12-2022

JORIENT BELL LIMITED|
Vs MS. ABHILASHA|
ISINGH PROP. OF
IABHILASHA
IENTERPRISES

27-04-2026

IDECREE

ICS (COMM)/522/2024

ICS (COMM)/522/2024

lo1-07-2024

[Sanjay Jain Vs Nand Lal

01-04-2026

IDECREE

ICS (COMM)/363/2025

ICS (COMM)/363/2025

5-05-2025

ISACHIN JAIN Vs RAMESH|
ICHAND JAT

[25-04-2026

IDECREE

18

ISH. RAJ KUMAR TRIPATHI,
[DISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/980/2024

ICS (COMM)/980/2024

18-11-2024

ISHAKUNTLA BANSAL V:
WAINESHWAR KUMAR|
AIN PROP. M/
ISIGNATURE WINDOWS

09-04-2026

[YES IDECREE

ICounter Claim/33/2025

ICounter Claim/33/2025

[24-07-2025

M/S LATAMBARCEM|
IBREWERS PVT LTD. Vg
IM/S ZETA BUILDTECH|
IPVT LTD

02-04-2026

[YES IDISMISSED

ICS (COMM)/214/2025

ICS (COMM)/214/2025

18-03-2025

ISHRI BALA JI STEEL Vs §
ID  ENGINEERING PVT]
ILTD

11-04-2026

[YES IDECREE

ICS (COMM)/228/2025

ICS (COMM)/228/2025

[22-03-2025

IZETA BUILDTECH PVT|
ILTD Vs LATAMBARCEM|
IBREWERS PRIVATE|
ILIMITED

02-04-2026

[YES IDECREE

ICS (COMM)/492/2025

ICS (COMM)/492/2025

[03-06-2025

IM/s Balaji Engineers Vs
IM/S  Medical Product
Service

24-04-2026

[YES IDISMISSED




DISTRICT

COURT ROOM

CASE TYPE

'S (COMM)/717/2025

'S (COMM)/717/2025

25-08-2025

RESPONDENT NAME

OM LOGISTICS LIMITED
s MARTIN AND BRO
IBIO SCIENCES PVT LTD

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

DATE

DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON

OF

o

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL

|20

ISH. PULASTYA PARAMCHALA,
IDISTRICT JUDGE (COMMERCIALJ
ICOURT)-01

INEW DELHI

IARBTN

1162/2018

14/05/18

IBRUNDAVANA HIGH|
ISCHOOL Vs EDU SMART]
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
(0311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

1163/2018

14/05/18

IBRUNDAVANA HIGH|
ISCHOOL Vs EDU SMART|
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

[U/S 34

IARBTN

[1164/2018

14/05/18

ISAT VIDYA KENDRA v,
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

[1165/2018

14/05/18

ISAT VIDYA KENDRA v,
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

10811023289,
(0311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

[1166/2018

14/05/18

ST. MARKS PUBLIC|
ISCHOOL v. EDUCOMP]
ISOLUTIONS

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

902/2018

l0/08/18

IRAGHBIR SINGH Vs. EDU|
ISMART SERVICES

IKRISHNA
IDATTA
IMULTANI
IANDZEESHAN
IDIWAN

999-999-7189

04/04/26

2794

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

5599/2018

5/10/18

IC. R. BHARATIYA VIDYA|
IMANDIR
ISECONDARYSCHOOL v/
[EDU SMART SERVICES|
IPVT. LTD.

IVISHAL MANN

9899934315

04/04/26

2738

INO

IDISMISSED

INil

INil

IU/S 34

loMP (COMM.)

15/2018

l25/10/18

IOXFORD PUBLIQ
ENGLISH HIGH SCHOOL/
Vs. EDUSMARTSERVICES]
PVT LTD(OBJ-34)

IGARUDATTA N|
ANKOLEKAR

10899166560

04/04/26

2718

INO

IDISMISSED

INIL

INIL

U/S 34

IOMP (COMM.)

l08/2019

l08/01/19

IBRUNDAVANA HIGH|
ISCHOOL v. EDU SMART]|
ISERVICESPVT. LTD. AND|
IJANR.

[T.S SHANTHI

0811023289

04/04/26

2643

INO

IALLOWED

INIL

INIL

IU/S 34

IOMP (COMM.)

09/2019

11/01/19

[TTLE ANGELS HIGH]
ISCHOOL Vs. M/
[EDUSMARTSERVICE
IPRIVATE LIMITED

JAmandeep Singh|

9711570956

04/04/26

2640

INO

IALLOWED

INIL

INIL

IU/S 34

MP (COMM.)

25/2019

2/02/19

[THE ALISONS SCHOOLD|
Vs. EDUCOMP|
ISOLUTIONS LTD

IV.N. JHA & B.K|
[SINGH

8586903263

04/04/26

2618

INO

IALLOWED

INIL

INIL

IU/S 34

IOMP (COMM.)

196/2021

l09/10/21

ICOMMANDING OFFICER,|
[INS INDIA V)
ISARVESHSECURITY
ISERVICES PVT. LTD.

INEELAMPREET]
IKAUR

10650080047

08/04/26

1642

INO

IALLOWED

INIL

INIL

U/S 34

IOMP (COMM.)

139/2020

Bo/03/20

SUNGLOW CAPITA
ISERVICES LTD. v. SHANT]]
LALBOTHRA (HUF)

IGAURAV
IKUMAR SINGH

011-41062121

11/04/26

2203

INO

IREJECTED

INIL

INIL

lU/S 34




COURT DISTRICT COURT ROOM CASE TYPE b DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
M/S BRAHMAPUTRADeepak
[OMP (COMM.) 87/2020 l02/11/20 INFWQ&E‘&RE s ;‘E}%Chaudhary &9717207676 [16/04/26 11991 INO IREJECTED INIL INIL [U/S 34
PVT. LTD lAssociates
[INFRASTRUCTURE M‘;l‘;ll\rl v USAal;vn‘ son
IDEVELOPMENTAGENCY lShreya Munoth’
MP (COMM.) 204/2025 l22/12/25 . DECCAN CONSULTING] ais}}x/navi 19971846684 |16/04/26 115 INO JALLOWD INIL INIL [U/S 34
ENGINEERS PVTPrasad Harsh:
ILTDTHROUGH ITS, A Veleon]
MP (COMM.) 120/2023 5/09/23 %&%gﬁzgﬁpw/sRamKawar 10810634209 [18/04/26 956 INO IPARTLY ALLOWED [NIL INIL [U/S 34
IM/S RCAl & n
[INFRASTRUCTURE AND| IASSOCIATESS
[OMP (COMM.) 88/2021 13/09/21 IANR Vs. HDBVATSAL 19953689591 [22/04/26 1682 INO IALLOWD INIL INIL [U/S 34
I[FINANCIALSERCIVES
IKUMAR
ILTD
IMKU LTD. v. MINISTRYGEETA
[OMP (COMM.) 206/2024 3/10/24 OF HOME AFFAIRS,SHARMA 10910006702 [27/04/26 571 [NO IALLOWD INIL INIL [U/S 34
|[UNION OFINDIA.
MANAGEMENT | pyT[/ENKITA
JOMP (COMM.) 10/2024 16/01/24 [.TD.AND ORS. v ASHOK'SUBRAMONIA 10899057063 [27/04/26 832 INO IDISMISSED INIL [NIL [U/S 34
IKUMAR MITTAL MTR.
[RAJMANGAL YADAV v,
IOMP (COMM.) 09/2023 19/01/23 EFJEII{%I;IJGHE())(ECUTI%DIAOM PRAKASH [8076028046 [29/04/26 1196 INO JALLOWD INIL INIL [U/S 34
[ENGINEER
ISCHENKER INDIA PVTAADHYA
ICS (COMM.) I580/2021 8/12/21 ILTD v. WHILEFIELDSLEG AL 40728999  [01/04/26 1575 [YES IDECREED INIL INIL [RECOVERY
[OVERSEASLTD
[RAJ KUMAR JINDAL Vs,
M/S SHAPOORJISAURABH
ICS (COMM.) K33/2024 [16/05/24 PALLONJI ANDCO. PVT|BINDAL 19953858787 [23/04/26 707 IYES IDECREED INIL INIL [RECOVERY
ILTD. AND ORS.
[VALVOLINE CUMMINSY}%‘;‘;E/SIMRA
lcs (comM.) l3s/2021 b1/10/21 PVT LTD v. SH. NARESH 0810476767, .0/, /26 1650 IVES IDECREED INIL INTL RECOVERY
- KUMARPROPRIETORM/SWASON/SHUB 8826261410
ISASLASAR OIL AGENCY HAM
IREALISTIC REALTORtharat Gupta /|
ICS (COMM.) 18/2021 13/01/21 IPVT. LTD. Vs. GMVa n Tya 3 011-45640851[30/04/26 1933 [YES IDECREED INIL INIL [RECOVERY
[ENTERPRISES run Lyagl
21 [SH. SANJAY KHANAGWALINEW DELHI [U/S
[DISTRICT JUDGE (COMMERCIAL IDELHI DEVELOPMENTMs PROMILA| IARBITRATIO
ICOURT) [OMP — COMM 200 / 2024 18.09.2024 IAUTHORITY VS. KAi’OOR 0811106945 [06.04.2026 566 INA ICONTESTED INA INA N &
ISTALLION SECURITY ICONCILIATI
JON ACT 1996
[INDUSTRIAL AND| [U/S 34
[NFRASTRUCTURE lsH AKASH| IARBITRATIO
MP — COMM 133 / 2023 [21.03.2026 IDEVELOPMENT LTD. VS| RMA 10697980007 [08.04.2026 l47 [NA ICONTESTED INA INA N &
MESSRS R K JAIN AND ICONCILIATT
ISONS HOSPITALITY] ION ACT 1996
lU/s 34
IPANKAJ TYAGI VS. SBI| IARBITRATIO
[OMP — COMM 194 / 2025 (08.07.2025 [CARDS AND PAYMENTSH. ARPIT JAIN([9811595800 [09.04.2026 276 [NA ICONTESTED INA INA N &
ISERVICES LTD. ICONCILIATI
ION ACT 1996
[U/S 29-Al
KC NUTS  PRIVAT H BINDRA IARBITRATIO
25 [OMP — MISC. COMM 13 / 2026 [30.03.2026 ILIMITED VS. SHRI A RAi\IA 10818202368 [18.04.2026 20 [NA ICONTESTED INA INA N &
IENTERPRISES ICONCILIATI
ION ACT 1996




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRA RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
JAIS GLASS SOLUTION: 5
. [798 / 2024 24.09.2024 . VS. 0811024784  [18.04.202 572
ICS (COMM.) 8/ ILTD. VS. SUN CONTROLR]ZO RAJDEER) 8: 8. 8. 6 [NA ICONTESTED INA INA SR%IC’I(‘)VE;;)
ISYSTEMS
IANAND MEDIPRODUCT|
ICS (COMM.) I55 / 2023 [20.01.2023 IPVT.  LTD. VS. gi,gggRIT R'9560074359 130.04.2026 1197 INA ICONTESTED INA INA SRI]-ZHC%VE;;) R
IDELHIVERY LTD.
|SH.
ICS (COMM.) [779 / 2024 [20.09.2024 II\DAI;Z{U'(ISIS{CIE'}IF: Aﬂiﬁ‘?{ XI\?I (S}g]lngNDER 10971357074 [30.04.2026 588 INA ICONTESTED INA INA SRI}-EIEE)\EIS) R
22 [MS. DEEPALI SHARMA, DISTRICIINEW DELHI IMS FAITH MERCANTILE
[/UDGE (COMMERCIAL COURD)-03 ISUIT FOR RECOVERY ICS (COMM.)/391/2024 l02/05/24 PVT LTD VSBh Rahul NOT 01/04/26 699 [YES IDISMISSED INIL INIL puIT FORf
- [VISHWAKARMA SCALES[" IAVAILABLE IRECOVERY
IPRIVATE LIMITED
DITCTTOTY
|[OBJECTION uU/s 34 OK [UNION OF INDIA V§ HI/SSIT:EATI%F
JARBITRATION & CONCILIATION|OMP (COMM.)/65/2023 1/05/23 ISAKSHI ~ ENGINEERINGSh. Deepak Jain [8076013486 [07/04/26 1072 INO IDISMISSED INIL NIL N o
ACT [WORKS ICONCILIATT
AT AoT
IRANI CHARNALIA V! ISUIT FOR]
ISUIT FOR RECOVERY ICS (COMM.)/720/2022 [23/08/22 lCIFCO LIMITED SSh Irfan Ahmad [8375987225 [18/04/26 1334 [YES IDECREED INIL INIL IRECOVERY
20 PTCTTO
INANDI MEDICOS V¢
ISECTION 9 OR ARBITRATION &OMP ) .. - IARBITRATIO
lCONCILIATION ACT (COMM.)/250/2025 l07/11/25 ggk};éRATI\{II]glI'\]RO RAILSh. Rajiv Bajaj (90810806329 [23/04/26 167 INO IDISMISSED INIL INIL &
ICONCILIATI
Dot o
~ U/S 34 OH
IOBJECTION u/s 34 OF ISARASWATI DOT COM|
IARBITRATION & CONCILIATIONJOMP (COMM.)/181/2025 17/11/25 PVT LTD AND ORS VSSh. Shahil Rao E\(,’KILABLE 27/04/26 61 INO fs‘{‘ggv ED/SET INTL INTL ARBITRATIO&
IACT IALANKIT LIMITED ICONCILIATI
AT ACT
ISATYA PRAAKSH] A
ISUIT FOR RECOVERY ICS (COMM.)/252/2022 2/03/22 BARANWAL VS ASWATHg{]Sr‘e o Sneh, :j\(/)gn BLE [30/04/26 1520 IYES IDECREED INTL INTL SR[];IC%VEIZITSKON
[INNOVATION PVT. LTD. ¥
23 [MS. SAVITA RAO, DISTRICTSOUTH
WUDGE(COMMERCIAL COURT) IA. C VARSHNEY VsLsh vipin Kumai ISuit forl
ICS (COMM)/156/2023 18-03-2023 INAVYUGA ENGINEERINGD, VP’ uma 19911371736 7-04-2026 1116 INA IDISMISSED INA INA u ©
lco LTD [Prabhat [Recovery
IGeeta Dev Vs  VipinSh. Arju ISuit for
ICS (COMM)/384/2024 09-08-2024 Bharadwaj Harkauli 10818072418 [09-04-2026 608 [Yes IDECREED INA INA Recovery
ISHAKIR Vs AKM MOTORSSSh Ankur] ISuit for
ICS (COMM)/588/2022 14-10-2022 PRIVATE LIMITED Einghal 0811126091 10-04-2026 1274 [Yes IDECREED INA INA [Recovery
IM/S G. D BROTHERS Vs ISuit for]
ICS (COMM)/104/2023 23-02-2023 ISOULGENIE HEALTH[Sh. SY Jamal 9818679782 130-04-2026 1162 [Yes IDECREED [NA [NA Recove:
PATHWAYS LLP 24
ISOULGENIE HEALTHMS Surbhi lSuit forl
ICS (COMM)/302/2023 19-05-2023 IPATHWAYS LLP Vs M/S G| h N 10999099325 130-04-2026 o7y [Yes IDECREED INA INA IR
ID. BROTHERS fharma ecovery
24 [MS. ANURADHA SHUKLASOUTH
[BHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT) 16, New Court Block-1 ICommercial IOMP (COMM) 51/2025 l09-10-2025 %ﬂ}]ﬁ(}i&g}{&%ﬁéﬁ AIEZIEQ%I;/[I:]I;{ EK [7011590542 [24-04-2026 197 - S(I)SNI\}‘IESSS]}-E]%)D/ - F -




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
ISERVOTECH ELECTRICLS|
, New Court Block-I [Commercial ICS (COMM) 716/2022 [20-12-2022 IPVT LTD VS INDUSTRIALIéﬁllfd}is[fI 10910280608 [16-04-2026 1213 - CD?SI\II\;II‘IESS;};EDD/ - F -
[POWER CONTROL
. IDELHI JAL BOARD VS I M| ICONTESTED/
6, New Court Block-I ICommercial JARBT. 152/2015 2-11-2015 SINGH K. KIRAN 10818893995 [30-04-2026 3832 - IDISMISSED = F F
: ISANJAY GUPTA VS FOCUSMAHESH ICONTESTED/
6, New Court Block-I ICommercial ICS (COMM) 394/2023 9-06-2023 IMAGING & RESERCH  [KATYAYEN 9810133604  [21-04-2026 1047 3 IDISMISSED 3 F F
M/S OMAULI  AGRO|
. [EXPORTS VS M/S SMALL ICONTESTED/
16, New Court Block-I ICommercial IOMP (COMM) 44/2025 [27-08-2025 FARMERS AGRIKK AGGARWAL 9810006579 |07-04-2026 223 - IDISMISSED F -
IBUSINESS
I25 |SH. SANDEEP YADAV SOUTH
IBORDERFREE CUISINES|
. ILLP Vs AZIMUTH] uit for
17, New Court Block-I ICommercial ICS (COMM)/598/2022 18-10-2022 BUSINESS ON WHEELSUDIT MEHRA (7011003756 [20-04-2026 1280 [Yes ICONTESTED INA INA Lecovery
IPRIVATE LIMITED
. ISTATE BANK OF INDIA VSRANI suit for]
17, New Court Block-I ICommercial ICS (COMM)/645/2022 16-11-2022 HANS RAJ [BHARDWAJ 10643680913 [28-04-2026 1259 [Yes ICONTESTED INA INA ecovery
IM/S BALDEV METALS|
. IPVT. LTD. Vs M/SANUPAM uit foi
17, New Court Block-I ICommercial ICS (COMM)/168/2021 [12-04-2021 [UNIVERSAL METALLICSPRAKASH 10871052074 [30-04-2026 1844 [Yes ICONTESTED INA INA lrecovery
[PVT. LTD.
IM/S UNIVERSAL
. [METALICS PVT LTD VSANUPAM uit fo
17, New Court Block-I ICommercial ICS (COMM)/667/2022 [28-11-2022 IMS BALDEV METALS PVT PRAKASH 19871052074 [30-04-2026 1249 [Yes ICONTESTED INA INA kecovery
ILTD.
|26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH
WUDGE (COMMERCIAL COURT) ISTATE BANK OF INDIA SHIV KUMAR ISuit forl
(DIGITAL)-04 29, New Court Block-II [Commercial ICS (COMM.) 334/2025 16.07.2025 VS DHARMENDRATY AGI 10811059032 [09.04.2026 267 [YES IContested INIL [NIL
KUMAR recovery
IDIAGNOSTICS LIMITED|
[FORMERLY KNOWN AS| o11- |Application
29, New Court Block-II ICommercial [OMP (COMM.)/59/2023 [17.10.2023 ISRL LIMITED Vs M/SMANU BAJAJ [43434600, [06.04.2026 902 [NA IContested INIL INIL /s 34 of A &
[TERESA  DIAGNOSTICS| 10971357074 IA Act
ICENTRE _THROUGH IT§|
27 [SH. LOKESH KUMAR SHARMA,SOUTH SUIT U/S 134
IDISTRICT JUDGE(COMMERCIALJ
. IRADO URHAN VS ASHOKISH. ARPIT] & 135 OH
ICOURT) 10, New Court Block-IT ICommercial ICS (COMM)/621/2023 [23-11-2023 KUMAR lSINGH [11-26843455 [09-04-2026 868 - ISUIT DISMISSED | F ITRADE,
[MARKS ACT
[M/S FINWIZZ FINANCIA] H SHALAJ| SUTT FO
10, New Court Block-II ICommercial ICS (COMM)/638/2023 06-12-2023 ISERVICES VS  OXYZ R-IDUL 19810656757 [13-04-2026 859 IYES ISUIT DECREED - F RECOVERY
IFINANCIAL SERVICES




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[DBI BANK LTD. VSJAYNATH ISUIT FOR

to, New Court Block-IT [Commercial ICS (COMM)/69/ 2025 106-02-2025 IGANGA SHAH 8287726920 [17-04-2026 1435 [YES ISUIT DECREED - F RECOVERY

ISUIT FOR]

ko, New Court Block-1I ICommercial ICS (COMM)/310/2024 6-07-2024 ISBI VS SURESH KUMAR [SH. K. K. SINGH[9810343732 [18-04-2026 742 [YES ISUIT DISMISSED | F RECOVERY

BHIM SAIN MITTAL VSSH. RISHAB|
IPYARE LAL AND SONS  [YADAV

ISUIT FOR]

140, New Court Block-IT ICommercial ICS (COMM)/377/2021 [16-11-2021 [RECOVERY

8586863313 [18-04-2026 1614 [YES ISUIT DECREED F F

IRAJ KUMAR DHINGRA VSSH.  MAYANK| ISUIT FORJ

ko, New Court Block-IT ICommercial (CS (COMM)/659/2023  [16-12-2023  foybincicrmnren N KHARMA 0910092484 [29-04-2026 865 [VES SUIT DECREED |- r RECOVERY

28 [MS RAVINDER BEDI, DISTRICTSOUTH-EAST

JUDGE(COMMERCIAL COURT) JANKUSH MAHAJAN VS

IMS NEW SHOP CSTORE]
INETWORK PVT LTD AD]
IORS

18 BLOCK 1 [CS(COMM) [007/2025 12-11-2025 lAnkit Bhutani  [9953474180 [04-04-2026 143 [NO ICONTESTED - -

[M/S LUXOTTICA GROUP|
[CS(COMM) 1345/2019 10-09-2018 IS.P.A VS MUNEETMankaran Singh (0650682928 |08-04-2026 12767 [NO ICONTESTED - -
IKUMAR

IQWAZENT TALENT]
[OMP(COMM) 80/2023 [23-08-2023 ISOLUTIONS PVT LTD VSAditya Prasad  |011-42641454 [15-04-2026 966 INO ICONTESTED - -
[VIBHA SETHI

DELHI ~DEVELOPMENT]
AUTHORITY VS  MSMayank
IVARDHMAN INFRA AND{Bamniyal 0971999961
JANR

[OMP(COMM) 108/2023 [29-11-2023 18-04-2026 871 [NO ICONTESTED - -

PAWAN SAGAR JAIN VS
IMS HOTSPOTS SALESDeepak Kumar
[cS(CoMM) 149/2023 14-02-2023 |\ SOLUTIONSSrivestava

IPRIVATE LIMITED

IKAPSTON SERVICES|
ILIMITED Vs 1Dq
IOMP(1)(COMM) 19/2026 [14-01-2026 [TECHNOLOGIES |Sonam Gupta 8869999537 [27-04-2026 103 INO ICONTESTED - -
ISOLUTIONS INDIA PVT]
ILTD AND ORS

[THRUST SYSTEMS|
[THROUGH ITS AR SH]
IAPURAV AGNIHOTRI Vs
SHOYEB ULLAH BEG
IPROP OF ADVANCEH
ISTAGE LIGHTS

18178674311  [22-04-2026 1163 INO CONTESTED - -

20 [SH.LALIT KUMAR ISOUTH-EAST
[LD. DJ COMM-02, DJ-COMM-2,
ISAKET COURTS, NEW DELHI. Chandra
|Bhushan IN/A 46127 laoo [YES IDISMISSED F +
[Tiwari(P),

4 ICommercial Suit ICS (COMM)/203/2025 5727

REETA KHANNA Vs AKS EV RAJI [PARTLY
ICS (COMM)/253/2025 us5743 INFINITY PROPRIETORrSDHARMA(P) IN/A 46132 389 [YES IDECREED/DISMISS F
IMR ANEESH KHAN ’ IED

IMAHARISHI VALMIK]|
[HOSPITAL Vs M/S[FIRDOUSE

ISARVESH SECURITIESQUTB WANI(P),
ISERVICES PVT. LTD.

/A L6132 ™ lvES PETITION | |

MP (COMM.)/1/2026 6028 [DISMISSED

Z




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IM/s  Convergia Digital
[Education Pvt Ltd Vs HansRAJESH

International School And [KUMAR(P),
IAnr

ICS (COMM)/248/2024 5385 IN/A 146134 749 [YES IDECREED F F

IARVEE TRADING
ICS (COMM)/650/2025 k5873 [COMPANY Vs ALFA|
[ELECTROICS

[Vikrant

Choudhary(P), /4 k6141 268 YES IDECREED L I

lcLASSIC MOTORS
PRIVATE ~LIMITED VSBOBBY

[CS (COMM)/579/2021 44539 AUTOMARK ~ MOTORSANAND(P)
PRIVATE LIMITED

IN/A 46142 1603 [YES IDECREED F F

30 [MS. VRINDA KUMARI, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT)
IJARVIND GAUR Vs SHILPIBHAVYA

20 ICOMMERCIAL SUIT ICS (COMM)/292/2020 k4123 IMARWAHA lGOYAL 10811556470

46122 11999 [YES IContested - -

[BIRENDRA
IKUMAR 23070065 46140 1681 [YES IContested - k-
MISHRA

IMS. NEELAM AHUJA V:

ICOMMERCIAL SUIT ICS DJ/665/2021 A4459 IR.K. ASSOCIATES

[BIRENDRA
IKUMAR 23070065 46140 1678 [YES IContested - F-
[MISHRA

IMS. NEELAM AHUJA V:

[COMMERCIAL SUIT ICS DJ/686/2021 H4462 R. K. ASSOCIATES

31 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT) ICANARA BANK VSRITU MISHRA
21 ICommerecial suit ICS (COMM)/875/2023 [26.09.2023 IDEVENDER KUMAR S/O(P) 19873706792 02.04.2026 - - - -

IMR PREM SINGH

IM/s Oval Bean Hospitality|
[Private Limited \E
|Arbitration and Conciliation Act ~ |OMP (I) (COMM)/30/2026 [31.01.2026 [ESCORTS HEARTP R RAJHANS 9811097145  [20.04.2026 919 - - - -
[INSTITUTE AND

RESEARCH CENTRE LD |
[PROPRIETOR UNIQUE|
. . [HOSPITALITY VYNEERAJ KUMR)
ICommerecial suit ICS (COMM)/78/2022 6.01.2022 lOFFICEPULSE ISINHA 8825276304 [28.04.2026 79 - - - k-

[TECHNOLOGY PRIVATE]

LD AN ANTD

[Eezpack Pvt. Ltd. Vs ShriRAGHAV

ICommercial suit ICS (COMM)/684/2025 [26.08.2025 lAlok Kumar Ranjan SWAROOP 19999462358 [30.04.2026 1573 - - - -

VIS V=COUTIVICT]
132 [MS. NEELAM SINGH SOUTH-EAST ISYSTEMS AND SERVICES|

[PVT LTD Vs M/SSUNIL
BRAINZTORM KUMAR(P), 10350549030 [01-04-2026 1064 [YES IContested - =

[TECHNICAL
v oty pacn sam Ane

M/S ALL-WAYS
LOGISTICS (CHA) PVTJAkshay o
LTD Vs M/S ESSAR[Kumar(P), 0611479499
INDUSTRIES AND ORS

22 ICOMMERCIAL SUIT ICS/COMM/426/23 l03-05-2023

ICOMMERCIAL SUIT ICS/COMM/389/24 [21-05-2024 01-04-2026 680 [YES IContested - -

[M/S NAKSH JWELLERS|
IREVIEW PETITON IRP/15/25 18-12-2025 Vs RISHI SEHDEV AND|
IANR

Chaaitanya

ain(P), 8585954922 [16-04-2026 119 [YES IContested - -




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL SUIT

ICS/COMM/2892/24

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

22-07-2024

IM/S CUTE CARE LIFE
ISCIENCES PVT LTD VsRohit Gour(P),
IM/s GUPTA JEE PHARMA

ADVOCATE
MOBILE
NUMBER

8486057784

DATE
DECISION

[17-04-2026

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION (CONTESTED

634

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

(Contested

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON OF

ICOMMERCIAL SUIT

ICS/COMM/170/21

[15-03-2021

JANAMIKA ~ SOOD V|
ISAREGAMA INDIA PVT]
ILTD

ITEJVEER
BHATIA(P),

8273309452

18-04-2026

1860

[YES

(Contested

ICOMMERCIAL SUIT

ICS/COMM/402/24

24-05-2024

IM/S ECOWISE TRADING
IPVT LTD Vs WEST WIND|
IPROJECTS

Chaitanya
[Parihar(P),

0899522224

23-04-2026

699

[YES

(Contested

[REVIEW PETITON

RP/13/24

[24-10-2024

IM/S QUASAR MEDIA PVINITISH
LTD Vs M/S Y-AXISCHAUDHARY(P
SOLUTIONS PVT LTD ]

0810575121

[24-04-2026

547

(Contested

ICOMMERCIAL SUIT

ICS/COMM/443/25

23-05-2025

IMANTU MANDAL Vs Mscrandra

|Shekhar
IVAISHALI [Yadav(P),

10810209981

24-04-2026

336

Contested

ICOMMERCIAL SUIT

ICS/COMM/222/20

[29-08-2020

[M/S BABU RAM OM|
PRAKASH Vs JAGDISH[SANJAY
IGEHLOT TRADING ASKUMAR
IM/S JM  MEHANDIAGGARWAL(P),
[UDHYOG

10873262006

25-04-2026

2065

Contested

ICOMMERCIAL SUIT

ICS/COMM/593/25

21-07-2025

IM/S DUTTA INDUSTRIA!
SEWING MACHINE VLSBE;]T(}‘SIU Kuman
IM/S SAI CREATION P ’

9958779301

28-04-2026

[YES

Contested

ICOMMERCIAL SUIT

ICS/COMM/84/20

4-02-2020

IM/S SB MOVERS AND|
ILIFTERS PVT LTD Vs M/S[VIKAS

ISANGHA ERECTORS PVTISETHI(P),
ILTD

9891788743

29-04-2026

2276

(Contested

ICOMMERCIAL SUIT

ICS/COMM/105/20

15-02-2020

IM/S SB MOVERS AND
ILIFTERS PVT LTD Vs M/S[VIKAS

ISANGHA ERECTORS PVTISETHI(P),
ILTD

9891788743

29-04-2025

1900

(Contested

ICOMMERCIAL SUIT

ICS/COMM/1083/25

23-12-2025

[UNION BANK OF INDIA|
s MEENA DEVI AND|
IANR

IAYUSH
IKUMAR(P),

9971839717

29-04-2024

603

[YES

(Contested

ICOMMERCIAL SUIT

ICS/COMM/1084/25

[23-12-2025

[UNION BANK OF INDIAAYUSH
Vs SHAKUNTLA AND ANR|KUMAR(P),

9971839717

29-04-2023

969

(Contested

ICOMMERCIAL SUIT

ICS/COMM/449/25

[24-05-2025

ANSHUMAN
ISRIVASTAVA(P)

b

IBANK OF BARODA Vg
[UMESH PRASAD

9990042642

01-04-2026

312

(Contested

133

[DISTRICT
ICOURT)

[MS. NEERA

BHARIHOKE,|
JUDGE(COMMERCIAL|

ISOUTH-EAST

23

ICOMMERCIAL CASE

ICS(COMM)/1091/2022

5.11.2022

IMAHER SINGH VS|
[PIYUSH SMART TRADERSAMIT

JAND DEVELOPERS PVTSRIVASTAVA
ILTD. AND ORS.

8920264352

01.04.2026

1244

[YES

ICONTESTED/DECR | _

[EED

ICOMMERCIAL CASE

ICS(COMM)/2502/2024

02.07.2024

[M/S VEE EXCEL DRUGS|
IAND PHARMACEUTICALS|
IPVT. LTD. VS. NITYAS
[VAISHNAVI SINGH AND|
JANR.

10811069602

01.04.2026

639

[YES

CONTESTED/DECR | _

[EED

ICOMMERCIAL CASE

ICS(COMM)/245/2023

[14.03.2023

ISHRI AJAY BAJAJ,
[PROPRIETOR OF S.KSURJEET

IAMISEE EDUCATIONAL/MALHOTRA

IPRINT  PROCESS V%F;NGH

JAIDS LLP AND ORS.

19999953334

10.04.2026

1124

[YES

ICONTESTED/DISPO _
ISED




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

[RAMAN KUMAR GABA VS|

[COMMERCIAL CASE ICS(COMM)/672/2025 [19.08.2025 IANJANAJYOTI SYSTEMS%X}E??%ORAQ%MSSOQO [17.04.2026 242 [YES Eg[l\)ITESTED/ DECR | -
IPVT. LTD. AND ANOTHER|
IM/S SHIV ASSOCIATESVAIDANT

[COMMERCIAL CASE ICS(COMM.)3851/2024 [16.11.2024 S. M/S INDO SPIRITICHADHA,ANIL [9811042999 [24.04.2026 525 [YES gg[l\)ITESTED/DECR - -
IAND ORS. IGUPTA
MS WD 40|
IMANUFACTURING ISUDARSHAN

ICOMMERCIAL CASE ICS(COMM.)/3880/2024  |p6.11.2024  |COMPANY VS BAKSHIKUMAR 0810132015  [24.04.2026 515 IVES gggTESTED/ DECR |
JAEROSOLE PRIVATEBANSAL
ILIMITED AND ORS.
[NATIONAL SEEDS|
ICORPORATION LTD. VS|

[COMMERCIAL CASE ICS(COMM.)/331/2020 [25.11.2020 IM/S COST TO COST’ASHVARDHA 10650057524 [27.04.2026 1980 [YES E(}g]I;ITESTED/DECR F-- F--
ICOMPUTERS AND LINGH
IMPEX
IM/S SHRI JAGDISH JANAKASH YADA
KALYAN EDUCATIONALAND 1- ICONTESTED/DISPO

U/S9 IOMP(I)(COMM.)/54/2026 [11.02.2026 [TRUST VS. THE DELH] ° 17.04.2026 66 [YES - -

IAISHWARYA  [7217761566 ISED
[PUBLIC SCHOOL TAIN
ISOCIETY
134 |[MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST SANJHA CHULHA|
;U%?EIT(gng)%Br%-EASTCngT_ o les (COMM) lCS (COMM)/467/2022  [i8-05-2020  [FAROUGH AUTHORIZEDSHUBHANKAR |00 0 |11-04-2026 1428 Ives DISMISSED IN/A IN/A L
COURT " ’ P 407 5 REPRESENTATIVE ~ VSSEN GUPTA  [P099875487 |11-04 4

ISANJHA CHULHA

PROPRIETOR OF S§
[ENGINEERING WORKS|
s (COMM) ICS (COMM)/66/2025 [23-01-2025 Vs M/S ETA[YOGRAJ GULIA [9811132049  [18-04-2026 las0 [Yes IDISMISSED IN/A IN/A
IENGINEERING PRIVATE
ILTD THROUGH ITS

[Referred t
IPLUS 4 U SOLUTIONSS ATYA |Arbitration ol
s (COMM) ICS (COMM)/785/2025 [25-09-2025 IPVT LTD Vs PANDORAP ARKASH [7763088371 [22-04-2026 209 [Yes |Application us 8 off]N/A IN/A -
[INC AND ORS JA&C Act vide above
date.
IShiv Kumar Sharma Vs Sm{RAMESH
IOMP IOMP (COMM.)/29/2024  [14-02-2024 lKalawati Chanana KUMAR 9810053989  [24-04-2026 1496 [Yes [DISMISSED IN/A IN/A
IM/S GALAXY OFFSET]
INDIA LTD Vs M/§
lcs (COMM) ICS (COMM)/708/2022 [22-04-2022 IMAHAAN MILK FOODSANKUR GOEL (9811244145 [28-04-2026 1467 [Yes IDECREED IN/A IN/A
ILTD
[UMA DEVI Vs SARDAR]
ISWARN SINGH[DEVENDER
s (COMM) ICS (COMM)/2920/2024 [27-07-2024 INATIONAL INSTITUTE OFSINGH 0818317222  [29-04-2026 641 [Yes IDISMISSED IN/A IN/A F
IBIO ENERGY AND ANR.
I35 [MS VEENA RANI, DISTRICTSOUTH-EAST IADITYA
WUDGE(COMMERCIAL COURT) RAUNAK VATIKA PVT'SAURABH & 1266021 &
B9 lcs DJ 620/2022 ha761 LTD. v.  CHANDRA 943 6140 379 INo ICONTESTED IN.A. IN. A.
IRAVIKESH 10350806823
ISHEKHAR KUMAR
[SINHA
IABHISHEK
IKUMAR &(9811074290 &
ICS (COMM) 1373/2024 5429 [IMANOJ KUMAR v. VTS IMALKHAN 650920813 46141 712 [No ICONTESTED IN.A. IN. A.
ISINGH
[TELECOMMUNICATIONS IACM LEGAL &] 65053678
IOMP (COMM) /25 k5660 ICONSULTANTS v. A. JJHITENDRA  [205953 78676846142 lig2 INo ICONTESTED IN.A. IN. A
JASSOCIATES INATH RATH 999011
136 [SH. DEVENDER KUMAR, DISTRICT[EAST IDISH INFRA SERVICES TUSHAR
WUDGE (COMMERCIAL COURT) IPVT. LTD. VS| INGH Vs,
209 IRECOVERY 118/2020 [25-02-2020 [MINDSCAPE HANDRA ‘INIL 06-04-2026 2231 [YES ICONTESTED INIL INIL
[TELEMARKETING UPTA

IPVT.LTD.




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
[MADHAV  KR|
09 RECOVERY 63/2025 27-02-2025 ggﬁi‘?s ELECE?{’I];I?I\II\TCALPATHAK VSNIL 16-04-2026 l14 IYES ICONTESTED INTL INTL
. |V.K. YATI
MUKUL TYAGI|
209 IRECOVERY 152/2025 9-05-2025 ?)ENXSIE%IL{I?LDJSN M/ sVS. SWETABNIL [25-04-2026 1346 [YES ICONTESTED INIL INIL
IKUMAR
IMONTAGE ENTERPRISES[KAISHNA
IPVT.LTD.VS. SHREESINGH \&!
209 IRECOVERY [75/2024 [28-02-2024 IANJANEYA AGRO TECHIVIBHAV INIL 27-04-2026 789 [YES ICONTESTED INIL INIL
IPVT. LTD. ICHATURVEDI
Y.K. SHARMA|
209 IRECOVERY l22/2025 l04-08-2025 gI(I:\IOGHBAKIXFN Vs SHIPRAVS. ANKITINIL [22-04-2026 258 [YES ICONTESTED INIL INIL
[TYAGI
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST INIL
JUDGE (COMMERCIAL COURT)
138 [SH. GORAKH NATH PANDEY,NORTH EAST
IDISTRICT JUDGE (COMMERCIAL)-| [M/S SUPER SURGMED| INo
jo1 [C.S. (COMM) 13/2022 [23-02-2022 IPVT LTD Vs M/S SHISHTI- o [20-04-2026 - - ICONTESTED [Execution [
IPHARMA ffiled till date

INo
201, New Building KKD IC.S. (COMM) 128/2024 l13-11-2024 ls;iielz?)tratsfscﬁ‘)%fﬁ d Vs MY - 109-04-2026 - - ICONTESTED [Execution

ffiled till date]
INATDINT CANOT
[THROUGH ITS PROP MR INo
IC.S. (COMM) 153/2025 8-04-2025 %%%%Ag}g&rAALVS RS F [24-04-2026 - - ICONTESTED [Execution |
THROUGH ITS ANIL filed tll date
IIDTA DADTNEDC
IMEGH MEDITECH PVT| No
t--do-- IC.S. (COMM) [77/2025 [24-05-2025 ILTD Vs DR JASBIR SINGH|- o 01-04-2026 - - ICONTESTED [Execution [
[BHANDARI ffiled till date
. No
|-do-- IC.S. (COMM) 102/2025 [26-07-2025 ﬁ/s RS ‘Ipternanonal Vs - [24-04-2026 - - ICONTESTED [Execution |
/s Naidini Group R
ffiled till date]
IDIVISHA TRADING|
ICOMPANY THROUGH ITS| No
t--do-- IC.S. (COMM) l141/2025 18-11-2025 IPROPRIETOR MS AYUSHI- o 22-04-2026 - - ICONTESTED [Execution [
WAIN Vs GSVM STEEL Ifiled till date
IINDIA PRIVATE LIMITED
INo
[NAR BAHADUR ROKA Vs .
--do-- IC.S. (COMM) 146/2025 [27-11-2025 - o 02-04-2026 - - ICONTESTED [Execution [
IMATHURA DUTT JOSHI lfiled till date
INo
t--do-- [C.S. (COMM) 11/2026 [20-01-2026 E’?‘EDSVséiﬁgﬁ\?usg ?:VER_ o 07-04-2026 - - ICONTESTED [Execution
ffiled till date|
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA 1301, New Court BuildingCS(COMMERCIAL) ICHATURVEDI PROP. O
WUDGE, COMMERCIAL COURT-01 |SHD/KKD/Delhi IM/S R K PAPER AND|
IFULES Vs SUDHEER|
ISHARMA PROP. OHMS. NEHA|
ICS (COMM)/112/2025 22-02-2025  [HIMALAYA CRAFT PAISWAL 0013158798 |23-04-2026 l2s [YES IDECREED INIL INIL
1301, New Court Building(CS(COMMERCIAL) JASHOK KUMAR JAIN
[SHD/KKD/Delhi IPROP. M/S SHREE
IAADINATH TEXTILES V:
[Kausagra Mishra Prop M/s{SH. ADITYA|
ICS (COMM)/251/2025 [22-04-2025 IMisa Enterprises AIN 8383953944 |30-04-2026 373 [YES IDECREED INIL INIL




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
01, New Court Building(CS(COMMERCIAL)
HD/KKD/Delhi
Sunil Jain Vs M S Dravyal
ICS (COMM)/328/2025 [19-05-2025 [Pharmaceutical Pvt Ltd ISH. ML GUPTA 190810830635 [27-04-2026 4 INO IDISMISSED INIL INIL
01, New Court Building(CS(COMMERCIAL)
[SHD/KKD/Delhi ISHREE BANKEY BEHARI]|
I[FABRICS PVT LTD Vs
ISILKI GODHA PROP SIVISH. SEHDEV|
ICS (COMM)/608/2025 [16-10-2025 ICOLLECTION IRANA 19718565756 [08-04-2026 174 [YES IDECREED INIL INIL
1301, New Court Building(CS(COMMERCIAL)
[SHD/KKD/Delhi
[Ramesh Jindal Vs M/gMS NEHA|
IMISC DJ/980/2025 [27-10-2025 Super Smelters Limited IBUTTAN 081206484  [25-04-2026 180 [YES IDISMISSED INIL INIL
o |MS. KIRAN BANSAL, DISTRICTSHAHDARA [Commercial
WUDGE, (COMMERCIAL COURT) State Bank of India Vs
[Navratan Mal Bafn:
[Proprietor ~ of ~ Naman| [Execution [Execution
IROOM NO 208 ICS (COMM)/518/2025 [22-08-2025 IGarments ISUCHITA DIXIT|8896932838 [02-04-2026 |223 [Yes IDECREED Inot filed not filed
ICommercial
ISumitra Textiles Vs
[Bombay  Dresses  Prop| [Execution [Execution
IROOM NO 208 ICS (COMM)/354/2024 |01-07-2024 unni Devi IADITYA JAIN  [8383053944 [06-04-2026 644 [Yes IDECREED Inot filed ot filed
ICommercial
[Union Bank of India VSSAMARENDRA [Execution [Execution
[ROOM NO 208 ICS (COMM)/388/2025 j01-07-2025 [Madan Tiwari IKUMAR 10999114922 [06-04-2026 279 [Yes IDECREED [not filed ot filed
ICommercial
[Ravi Aggarwal Prop Of Ms| [Execution [Execution
[ROOM NO 208 ICS (COMM)/221/2024 l05-04-2024 [Fab India Vs Sanjay Khera |R. S. KELA 19268300000 [10-04-2026 35 [Yes IDECREED [not filed ot filed
ICommercial
IShree Kamakhya Roadlines|
[Pvt Ltd Vs Retail SpaceCHAMAN [Execution [Execution
IROOM NO 208 ICS (COMM)/260/2024 1-05-2024 [Fitouts And Infra Llp ISHARMA 10811861348 [17-04-2026 16 [Yes IDECREED Inot filed ot filed
[Commercial
[RAJ KUMAR GUPTA VsSSIDHANT [Execution [Execution
IROOM NO 208 ICS (COMM)/508/2025 10-08-2025 ISUMIT GUPTA IDHINGRA 10650677902 [18-04-2026 242 [Yes IDECREED Inot filed not filed
[Commercial
State Bank of India Vg
[Bhubnesh Sharma|
[Proprietor of Ne [Execution [Execution
IROOM NO 209 ICS (COMM)/707/2025 15-12-2025 IAnuradha Engg Works ISUCHITA DIXIT[8896932838 [21-04-2026 12 [Yes IDECREED Inot filed ot filed
[Commercial
GEETA SHARMA AND|
IANR Vs PAWANIGAURAV [Execution [Execution
IROOM NO 210 ICS (COMM)/127/2022 11-02-2021 ILAKHOTIA AND ORS IKOHLI 10818647111 0-04-2026 1004 [Yes IDECREED Inot filed not filed
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL )
VUDGE, COMMERCIAL COURT ISHD/KKD/Delhi STATE BANK OF INDIA VS
[VIRENDER SINGH|
[TOMAR PROP OF DEV|VIJAY
ICS(COMM) 430/2025 [10.07.2025 ISHAKTI GARMENTS IPRAKASH 10810210832 [21.04.2026 1285 INO IDECREED INA INA
W2 [SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04) M/S
[MEENAKSHI IN]|
ISTYLE VS M/S|
[BHARAT [Execution
IMILAP AND| not filed tilll
04 ICOMMERCIAL ICS (COMM)/181/2022 IANR l07-03-2022 212327910 Jamitsisodia19(28-04-2026 1513 DAYS - IDECREED Idate
43 [SH. DEVENDER KUMAR JANGALA,NORTH-WEST
[DISTRICT JUDGE, COMMERCIAL]
ICOURT ko6 ICivil IPUNJAB NATIONAY IContested
IBANK Vs VINOD KUMA|
ICS (COMM.)/55/2018 4-12-2018 [TRIPATHI 04-04-2026



mailto:amitsisodia19@gmail.com

COURT

DISTRICT

COURT ROOM

CASE TYPE

ICS (COMM.)/369/2019

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

l15-10-2019

IM.S HI TECH PIPES LTD|
Vs M/S KM(
ICONSTRUCTIONS LTD

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

128-04-2026

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

ICS (COMM.)/213/2020

17-11-2020

IM/S PARAMOUNT IRON|
ISTEEL WORKS PVT LTD|
Vs SAN AUTOMOTIVE
INDUSTRIES PVT LTD

28-04-2026

(Contested

ICS (COMM.)/374/2022

[29-09-2018

IRAVINDER KUMAR|
IBATRA AND ORS Vg
IRAKESH BANSAL AND|
IORS

30-04-2026

(Contested

ICS (COMM.)/284/2023

l17-04-2023

ISANJEEV GOEL Vs MS V' §
[YARNS PVT LTD

30-04-2026

(Contested

ICS (COMM.)/696/2023

[19-09-2023

M/S SHIVAKARI|
IFINANCE PVT LTD Vg
IAPPAR MAGGU AND ORS.

0-04-2026

(Contested

la

ISH.VINOD  YADAV, DISTRICT]
JUDGE, (COMMERCIAL COURT)

INORTH-WEST

(Civil

°S (COMM)-249/23

1-04-2023

IADVENTURE MEDIA PVT]
ILTD Vs MANJULA|
ISANJAY BINJOLA

[MUKESH
IAGGARWAL

01-04-2026

1096 DAYS

[Yes

(Contested

ICS (COMM)-921/22

[03-12-2022

IM/S BANSAL TRADING|
ICO. Vs RAVI HANDA

IASHISH KAPUR|N.A

04-04-2026

1218 DAYS

(Contested

IN.A IN.A

ICS (COMM)-285/23

6-04-2026

ISANJEEV GOEL Vs M/SMUKESH
WINDAL COTEX LTD IKUMAR

06-04-2026

1085 DAYS

(Contested

IN.A IN.A

ICS (COMM)-193/23

17-03-2023

IRAKESH KUMAR|
IMAHAJAN Vs M/S WIZUPBRIJESH
ENTURES P. LTD ANDITWARI

JORS

[11-04-2026

1121 DAYS

(Contested

IN.A IN.A

ICS (COMM)-266/22

18-04-2022

ISWIFT SECRITAS (P) LTD)|
s MBS SCHOOL OH
IPLANNING
IARCHITECTURE

ISUNIL GOYAL

IN.A

15-04-2026

1458 DAYS

(Contested

IN.A IN.A

15

ISH. JAGDISH KUMAR, DISTRICT
WUDGE, COMMERCIAL COURT

INORTH

INIL

lu6

ISH. SHAILENDER MALIK,|
[DISTRICT JUDGE(COMMERCIAL
ICOURT)

INORTH

INIL

47

((COMMERCIAL COURT-01

[SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST

INIL

u8

ISH. BALWANT RAI BANSAL),
[DISTRICT JDUGE, COMMERCIAL
|COURT-02

SOUTH WEST

1613

ICommercial
Suit

ICounter Claim/38/2023

[25-10-2023

IMAYURI MAHINDERU V|

IANTL JAIN |Atul Kumar

10560960020

14-03-2026

811

(Contested
(DISMISSED)

[Recovery
of money

1613

ICommercial
Suit

ICS (COMM)/144/2023

[22-03-2023

JANIL JAIN Vs MAYURI

MAHINDERU [Bharat Gupta

8586877727

14-03-2026

1088

(Contested
(DISMISSED)

IORDER,3
..... L cpe




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1o [SH. GAUTAM MANAN, DISTRIC
WUDGE, COMMERCIAL COURT-03 [TANIKRITI INDUSTRIES
14 ICOMMERCIAL SUIT ICS(COMM) 291/2023 107.06.2023 Vs INSPARC|
[TECHNOLOGIES

IMR. ROHIT]
IRATHI

0818999686 [06.04.2026 1034 DAYS INTL INTL INTL INTL

[THE NAINITAL BANK]
1614 ICOMMERCIAL SUIT ICS(COMM) 462/2022 [28.09.2022 ILIMITED Vs GAYATRI|
IDEVI

IMR. ALOK]

MOHAN 10818404186 [22.04.2026 1302 DAYS INIL [INIL INIL INIL

[BANK OF BARODA VsMS. SUDHA|

1614 ICOMMERCIAL SUIT ICS(COMM) 267/2025 [24.05.2025 RAVI KUMAR ISHUKLA. 10899913203 [24.04.2026 335 DAYS [NIL [NIL INIL INIL

[MR. ROHTASH]
1614 [COMMERCIAL SUIT ICS9COMM) 656/2025 [20.11.2025 UNION BANK OF INDLAKUMAR 0869750997 [30.04.2026 152 DAYS INIL INIL INIL INIL
[Vs PACE GLOBAL JAJORIA
50 [SH. AJAY GULATI-I, DISTRICTSOUTH WEST Design Accord Consultanty
JUDGE, COMMERCIAL COURT-04 509 MP (COMM) 02/2026 [23.01.2026 Vs Enviro Comfortglf;;}:mVardha"9868300077 15.04.2026 182 DAYS [YES ?&&?ggﬁ%
[Engineering Services
ICS(COMM) State Bank of India V: ICONTESTED
509 1393/2025 [24.07.2025 inay Kumar IR.N. SINGH 10868523230 [21.04.2026 271 Days [Yes (DECREED)
WAI MAA  VAISHANO| CONTESTED
509 ICS(COMM) 117/2023 7.03.2023 ISTEEL Vs  GULSHANSUMIT ARORA (9899218311 [22.04.2026 1142 Days [Yes (DECREED)
IGUGANI
o ICS(COMM) 63/202 0.08.202 Bank of Baroda VSHUNNY 650501003 |24.04.2026 lba- D, Iy ICONTESTED
po9 [o3/2025 pO-08.2025  hieenakshi ISHARMA 0650501903  124.04. 37 Days s (DECREED)
ICANARA BANK Ve
ISHAKUNTALA NATH[SANJEEV ICONTESTED
509 ICS(COMM) lu15/2025 l04.08.2025 PROP SCHWARZKOPF GICHOPRA 0711142200 [27.04.2026 266 Days [Yes (DECREED)
ISTUDIO
509 lcsccomm) boi/2025 ho.0s.2005  PANIL JAIN Vs ROADPINSUDHIR 560322277 |29.04.2026 34 Days e ICONTESTED

[TECHNOLOGIES PVT LTD ANAND (DECREED)
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